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INTRODUCTION 

I the Chairman of the Pablic Accounts Committee, having beem 
authorised by the Commuttee 1n this behalf present their twenty fourth Report 
on the Appropnation Accounts/Finance Aceounts of the Haryana Government 
for the years 1981 82 and 1982 83 

2 The present Public Accounts Committee was constituted vide 
Notsfication No PAC 149/86/101 dated the 29th April 1986 

3 The Appropration Accounts for the years 1981 82 and 1982 83 
were laid on the Table of the House on 12 9 1983 गत 3 9 1984 respectively 
These accounts have disclosed excess over voted grants and charged appropria 
tions as detailed पा the Report The Commuittee पा their meetings held on 2154 
and 22nd July 1986 considered the reasons for excess and surrenders furnished 
by the concerned departments and the evidence tendered by them, b 

4 A bnefrecord of the proceedings of the meetings of the Commuttee 
has been kept छा the Haryana Vidhan Sabha Secretariat 

Chandigarh RAM DASS DHAMIJA 

the 30th September, 1986 CHAIRMAN 
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EXCESS OVER VOTED GRANTS/CHARGED APPROPRIATIONS FOR 
d.? THE YEARS 1981 82 & 1982 83 REQUIRING REGULARISATION 

- - - _ 7> EXCESS FOR THE YEAR 19818 ~ . 

- A T = Grants < _ 0... पर... ४ 
का का धन - - 

There -was excess of Rs 2536 crores ता 11 grants in the revenue section 
and of R$ 21 13 croresin 4 grants पा. capital section 2150 -there=was an 
excesssof Rs 0 27 crore in 2 charged appropriations in thé~ revenue section 
The excess requires regularisation under Article?205 of the Constitution _The _ 
details of the grants घाट given below — 

Sr Particulars Orngwnal  Supplementary  Total .  Expendi ‘Excess _ 
No _ ofgrant_ .._... grant._ .. gramt - grant~_ - ture - 

17 2 3 o~ 4 "5 - _ 6 _._ 7 

~ =7 - REVENUE_~ - T = 

<- 1 2—Generel T ~, = - - 
- Adrunistration 7 5722,270 144 16 501 9,01 38 771 91261 285 11 22 514 

s 2 ~3—Home 232865195 _ 47502,266 28 03 67,461 291114972 10747511 

3 4—Revenue 48026935 79195287 127222222 137610448 10388,226 
4 5—Excise & - o, NN - - 

as - Taxation 2,5131020 4729160 29360180 371185193 13 25 013 

5 6 -Finance 7,40,35 6257 1 48 89,505 88925130 108675783 197 50 653 

— B 6 7—Other Admim - - - - - 
strative ~ 

- Services 64019880 1 9‘9,90 409 84010289 8 68 09 602 2759313 

7 8—Buildmng & - - 

Roads 21 04,31 009 5719 000 21 61 50 000~ 259756221 43606221 

~ 8 14—Food & _ - - - -~ = 
Supplies~ 13206000° 2897000 16103000 1 65 63961 - 460961 

9 15—Irmgation 54 1022,665~ 6871045 547893710 654561 324 10 66 67 614 
10 20—Forest 69528230 4936140 7 44 64370 796 87 171 52 22 801 

11 23—Transport 541264795 46184055 587448850 639008952 51560107 

- - _  CAPITAL = - 
e ~1 8—Bulldmg & ~ - 4 

Roads  — 26 62 24 600 9103000 275327600 28 41 87 548 88 59 948 

© 2 15—Irgation 811050250 29077900 8401 28150 1 03 7490 417% 19 73,62 267 
= 3 16—Industnes _ 22705600 _ ~— 22705600 26902800 4197200 

4 23—Transport 10 34 66,000 . 1250000 104716000 105551066 ~ 8§35 066 7 
- ‘CHARGED APPROPRIATIONS INREVENUE SECTION 

1 3—Home 3843690 343074 41 86764 42 46 433 59 669 
N 2 6—Fmance 459621900 33937876 453559776 496180656 2620 880 

— ey - - 

¥ 1 ~ 
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R R . © . EXCESS FOR THE YEAR 1982 83 
~ - 

- ज- 

and of Rs 34 78 

. . GRANTS - 
There was excess of Rs 27 97 crores 1n 13 grants in the revenue section Crores 1n 35 grants पा the capital section Also 

- 

there was an excess of Rs 002 cqore m 2 charged appropriations पा revenug sectton and Rs 290 crores n 2 charged appropriations पा ca सा section The excess Iequires regularisation under Article 205 of the Cons ltution The details of these grants are given below 

_\\J 
- हा 

-~ 

Sr Particulars Ongmal Supplementary Total Expend: Excess No  of grant grant grant grant ture 

1\ 
2 a- -~ 3 व 4 5 - 6 पाप ल् या 

_ 
REVENUE 

1 2—General 84320573 20029072 1043 49,645 10 53 44,595 9 94 950 Admunstration P - 
- 

- 2 3-—Home 279233064 640 90 100 343323164 351255809- -7932645 
i 

-5 3 4—Revenue 490 55580 157624885 20 66,580 465 21,66 96 368 10015903 

4 6—Fmnance 92959 280 2,76 66 225 . 12:06 25 505 139950711 193 29206 
4 

5 8—‘Bu‘lld|ng 22 19 56,000 2 6518 000 24 84 74 000 294018496 4 5५ 44,496 & Roads ~ _ - 

6 S9—Education 854572470 73072030 92 7644500 93 83 49,084 1,0704 584 
7 11—Urban 20448875 14426403 348175278 52995719 1 81,20 41 Development . 

8 13—Social - 8 22 06 280 567 56 096 138962376 13 96 73 503 711127 Welfare & - - ' — Rehabilitation - ~ 

9 14—Food & 16251470 24 51 530 187 03000 19649936 ~ 7 946,936 Supplies 
- - 

10 15—Irrigation 58 57 87 790 — 585787790 719775629 13139 87,839 

11 20—Forest 718 06 660, 10011 680 81818340 95053040 1 32 34 70"0 

12 21—Comm 117658780 18893190 136551970 143915308 73 63 338 unity Deve 
- - lopment - - ~ 

13 23—Trans 63 06,28 855. 4 66 31 095 677259950 688094354 10834404 port - P - 
- - 

CAPITAL - 

1 11—Uaban 30 00 000 2 50 000 32 50 000 32 50 019 - 19 Development ~ . o - 
1 

नल 
2 13--उण्छाषा 123 04 000 — 12804000 13304000 500000 Welfare & 

Rehabilitagion 

) .
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1 _ 2. I3 L“¢P4”_A'—_f—__-—_—‘—_—_—_————-'5_ 
- 6. - a - 

3 15 Jrmgation 87 90 91,315 न 879091 315 12083 58 598 3292 67283 

4 17—Agricul 32412000 1500000 34012000 _3 4449 817 437817 
ture 

- 

5 25—Loansl 00 8565 500~ -9 70 89 270 1,10 56 54 770 1 12,31 99 607 - 1 75 44 837 

& Advances 
- 

CHARGED APPROPRIATIONS IN REVENUE SECTION T 

- - जाए ए -REVENUE -~ ~ ~— B 

1 4—Revenue 18000 - .— 18000 ~ 243187 o Z25187 

2 8—Buldmg- - — = - 7425 7425 7744 T 349 

& Roads = - ——— e TR T o 

CAPITAL - — 
s T § 

1 8—Bulding 500000 —12062980 12562980  12831804_ 268824 
& Roads -~ he . 

2 Dpubbnc 41351 76980~ 159584190 4294761170 43234 82591 28721 421 
ebt 
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4 
OBSERVATION/RECOMMENDATIONS OF THE COMMITTEE 

- The Committee are constramed to observe that cases of excess expendi- ture over the grants/appropriations continue to occur despite the Commuttee’s observations time and again In this connection, the Commuttee mvite attention to paras 1to 5 of therr 20th Report and desire that expenditure should be limited to the grants/appropriations as authorised by the Legislature The Commuttee thrk that it should not be difficult for the departments to assess their budgetory requirements accurately particularly {for such stems as एम, DA, ADA, TA etc, whch are of recurriig nature by virtue of पिला experience of such expenditure प्रा the past The Committee faill to appreciate recurrence of cases of excesses when the departments can take timely steps to obtam addrhional funds throvgh supplementary grants or by advances from contingency funds, as the case may be, to meet the excess expenditure 

- 2 Asrecommended by the Commttee m their earlier Reports especially पा para 4 of therr 20th Report the Finance Departiment should mvestigate cases of excess expendifure प्रा detail and take effective remedial measures to ehmmate their recurrence  The Commuttee woald ke to have a detailed comphance report to ths effect within three months दि 

3 The Commuttee also observe that one of the major reasons for excess expenditure over the grants/appropriations 15 the Jaek of proper reconciliation of figures of expenditure by the departments with those booked पा the office of Accountant General (Accounts) The Committee strongly recommend that the Fimance Department should take effective Steps to ensure that all घाट depart 

muttee are mclmed to beheve that proper scrutmy of the departmental expla nations for the excess evpenditure had not been conducted by the Finance Department before fornardmg department s replies for regularisatian of the excesses 

The Commuftee recommead that smiable action be tal था agamst the officers/offictals of the Development Department who were respomsible for misleading फिट Committee The Committee also desire that the Fiance Depart ment, 1 turn, should ensure प्रा future that deparment s explanations for fhe 
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5 

excess expenditure are thoroughly scrutimged by 1t before recommending them to the Commuttee for दंड regularisation 

Subject to the above observations, the Commuttee recommend that the excess expendirure, as mdicated aboye may be regularised by फिट Legistature पा the manner prescribed under Article 205 of the Constitution of पाता; 
- 
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